IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

29.07.2024

Case No.

1 |S. PANDA §2221/20 29.07.2024 2BLAPL/73O7/202 10 C
ASHISH

5 |xuMar 22224/20 29.07.2024 iBLAPL/7298/202 10 c
NAYAK

3 |S. ROUT 52225/20 29.07.2024 iBLAPL/7292/2O2 10 C

4 |s. rouT 22226/20 29.07.2024 2BLAPL/7289/202 10 c
SUMANTA 63227/20 ABLAPL/7290/202

5 DAS by 29.07.2024 4 10 C
SATYA

6 |PRIYA §2231/20 29.07.2024 |BLAPL/7137/2024 |10 C
SAMANTA

7 G.R.PATR [63240/20 29.07.2024 WP (C)/17589/202 10 c
A 24 4

8 |B. SWAIN 22246/20 29.07.2024 2BLAPL/7253/202 10 C
P.K. 63266/20

9 bANDA b 29.07.2024 |CRLMC/1902/2024 |10 C
B.M. 63267/20

10 RAUT b 29.07.2024 |CRLMC/827/2024 |10 C

11 |S DAS 52270/20 29.07.2024 |CRLMC/1831/2024 |7 U
A.K. 63272/20

12 MOHANTY |24 29.07.2024 |CRLMC/1105/2024 |10 C
S K 63275/20 ABLAPL/15545/20

13 SATNAIK |22 29.07.2024 20 7 U

14 M NAIK 22283/20 29.07.2024 |FAO/334/2022 7 U

15 |S PARIDA 22285/20 29.07.2024 WP(C)/9825/2024 |7 U

16 |S PARIDA 52287/20 29.07.2024 |CVREV/83/2000 7 U

117 |3 P 163289/20 [29.07.2024 |WP(C)/15597/202 |7 U




BEHERA |24 4
18 | K RANA 22290/20 29.07.2024 ZP(C)/15735/202 7
19 §U§DARAY 32292/20 29.07.2024 [WA/2670/2023 7
20 |P K DAS 22295/20 29.07.2024 WP (C)/6625/2013 |7
21 |D K NAIK 22297/20 29.07.2024 gP(c)/l8014/201 7
22 N K ROUT 22298/20 29.07.2024 [CONTC/718/2015 |7
23 :RiHMA ;31299/20 29.07.2024 Z;];’;LAPL/15347/20 10
iy :WiIN 22301/20 25 07 2024 gP(C)/13919/202 ;
S ;OHANTY 22303/20 25 07 2024 gP(C)/12165/202 ;
26 ;OHANTY 52305/20 29.07.2024 [WA/315/2020 7
s ;OHANTY 52308/20 25 07 2024 gP(C)/21350/201 ;
28 ;OHANTY §2312/20 29.07.2024 RVWPET/24/2019 |7
25 ;OHANTY 22313/20 25 07 2024 gP(C)/10276/202 ;
30 ;OHANTY 22315/20 29.07.2024 [WP(C)/6682/2020 |7
31 ;OHANTY 22318/20 29.07.2024 (CONTC/1005/2019 |7
. ;OHANTY 22319/20 25 07 2024 gP(C)/13605/202 ;
s ;AEDAL 22321/20 2 07 2024 gP(C)/30378/202 ;
s ;AEDAL 22323/20 25 07 2024 ?P(C)/41082/202 ;
2o ;AEDAL 22324/20 25 07 2024 ?P(C)/41080/202 ;
a6 ;AEDAL 22325/20 25 07 2024 ?P(C)/15291/202 ;
37 ;AEDAL 52326/20 29.07.2024 [WP(C)/4504/2023 |7
25 ;AEDAL 22328/20 25 07 2024 ?P(C)/l7584/202 ;
2 ;AEDAL 22329/20 25 07 2024 ?P(C)/41004/202 ;
40 ;AEDAL 52330/20 25 07 2024 gP(C)/22483/201 ;




i1 ;AEDAL 22331/20 29 07.2024 gP(C)/21844/201 : .
12 ;AEDAL 32333/20 29 07.2024 gP(C)/15737/202 : .
43 ;AEDAL 22335/20 29.07.2024 [WP(C)/6027/2020 |7 U
14 ;AEDAL 22337/20 25 07.2024 ?P(C)/11682/202 : Y
45 ;AEDAL 22339/20 29.07.2024 [WP(C)/1980/2022 |7 U
» ;AEDAL 52341/20 29 07.2024 gP(C)/20126/201 : .
. ;AEDAL 22342/20 95 07.2024 gP(C)/21843/201 : v
18 ;AEDAL 52344/20 95 07.2024 gP(C)/18929/202 . U
49 ;AEDAL 52346/20 29 07.20024 gP(C)/19941/201 : .
50 ;AEDAL 52347/20 29.07.2024 WP(C)/9176/2022 |7 U
- EAEDAL §2348/20 29 07.20024 ?P(C)/32797/202 : u
52 ;MANDAL §2350/20 29.07.2024 [WP(C)/3929/2022 |7 U
53 EIQWAL 22352/20 29.07.2024 |0JC/3512/1986 |7 U
54 |P.K. DAS 22371/20 29.07.2024 QP(C)/10655/202 10 C
55 ﬁigﬁiﬁ 52377/20 29.07.2024 SP(C)/22729/202 10 C
NAYAK
56 iﬁﬂgi 63421/20 |yg 07.2024 [ABLAPL/131/2022 [12  [4.00,3%4 |U
PANI 24
- giﬁiiP 22424/20 95 07.2024 gP(C)/31674/202 10 v
58 SEIIJP ;31425/20 29.07.2024 ZP(C)/33182/202 10 U
59 géﬁNJAN ;31426/20 29.07.2024 ;\IP(C)/14222/202 12 U
60 ]:?EéiAM 22432/20 29.07.2024 ZKBLAPL/7271/202 10 C
61 ]:?EéiAM 22436/20 29.07.2024 ZKBLAPL/7301/202 10 C
62 ]:?EéEAM 32437/20 29.07.2024 ZKBLAPL/7297/202 10 C
63 |P. K. 163448/20 [29.07.2024 |WEC (OA) /3449/20 |7 U




ROUTRAY |24 113
4. [SOVENDU 22449/20 2o 07 2004 gP(C)/14713/202 ;
65 giiﬁiJAN 32451/20 29.07.2024 [RPFAM/381/2023 |10
o £ 22452/20 25 07 2024 gig(OAC)/1268/2 ;
67 SUNDARA 22453/20 29.07.2024 |SA/384/2001 7
68 gUNDARA 22455/20 29.07.2024 |SA/311/1994 7
69 | upara 22457/20 29.07.2024 |SA/311/1994 7
70 iiAiggiA 22459/20 29.07.2024 |CMP/686/2024 10
71 gUNDARA 22461/20 29.07.2024 |SA/384/2001 7
72 |6 roUT 52463/20 29.07.2024 [WP(C)/9115/2013 |7
73 [a 52464/20 29.07.2024 WP (C)/7717/2024 |10
74 |G rOUT §2465/20 29.07.2024 [WP(C)/9112/2013 |7
75 EiK'PARD 22470/20 29.07.2024 |LAA/66/2019 10
76 |G ROUT 22477/20 29.07.2024 [WP(C)/9114/2013 |7
77 EA:AYAT 22479/20 29.07.2024 |CRLMC/2008/2024 |10
78 2UNDARA 22480/20 29.07.2024 [WA/1708/2022 7
79 EQEERA 22482/20 29.07.2024 |CRLMC/1942/2024 |10
. ﬁOEANTY 22483/20 25 07 2024 gig(OAC)/1204/2 ;
81 ﬁg;igTY 22485/20 29.07.2024 (CRLMC/1866/2024 |10
82 iCEARYA 32486/20 29.07.2024 (CRLREV/202/2024 |7
83 iRgzﬁggi 32487/20 29.07.2024 |CRLMC/1495/2024 |10
84 ﬁogANTY 32488/20 29.07.2024 |CRLMC/2063/2024 |10
85 iRiDHAN 22489/20 29.07.2024 WA/552/2018 7
oo EIEHA 52491/20 2o 07 2024 gP(C)/16023/202 ;




ARUN

63492/20

87 |KUMAR 2 29.07.2024 |CRLMC/2052/2024 |10
JATI
83 QOEANTY 22493/20 29.07.2024 2LAPL/10105/202 7
89 giEHA 22497/20 26.07.2024 ?P(C)/16283/202 .
90 ;UBULI 22500/20 29.07.2024 gP(C)/16404/201 7
01 EiEHA 52502/20 29.07.2024 QP(C)/16023/202 ;
92 |S DAS 52504/20 29.07.2024 [WP(C)/323/2024 |7
93 |D K JENA 52507/20 29.07.2024 ?P(C)/36829/202 7
94 ;OHANTY g2509/20 26.07.2024 gP(C)/llOO7/202 .
95 ;OHANTY g2510/20 26.07.2024 gP(C)/llOO4/202 .
96 ;OHANTY g2513/20 29.07.2024 [WP(C)/2419/2022 |7
. ;OHANTY g2514/20 29.07.2024 gP(C)/15485/202 .
58 ;OHANTY 22515/20 26.07.2024 ?P(C)/19190/201 .
99 ;OHANTY 22516/20 29.07.2024 [WP(C)/187/2016 |7
éo ;OHANTY 22517/20 26.07.2024 ?P(C)/26961/202 .
10 ;OHANTY 52524/20 29.07.2024 [WP(C)/9555/2020 |7
;O ;OHANTY 52525/20 29.07.2024 |CONTC/6468/2021 |7
éo ;OHANTY 52526/20 29.07.2024 |CONTC/6466/2021 |7
io ;OHANTY 22528/20 29.07.2024 [WP(C)/7817/2016 |7
105.00,3*1
éo g.K.SAHO 22529/20 29.07.2024 ZP(C)/10141/200 7 gicument
in dms
éo ;OHANTY 22530/20 29.07.2024 ?P(C)/21028/202 ;
%0 ;OHANTY 32531/20 29.07.2024 QP(C)/24028/201 ;
éo ;OHANTY 22532/20 26.07.2024 gP(C)/lO466/201 .




éo ;OHANTY 53533/20 29.07.2024 |CONTC/6469/2021 |7
él ;OHANTY 32534/20 29.07.2024 |CONTC/5655/2020 |7
11 DS/IOHANTY 22535/20 29.07.2024 VSGP(C)/23958/201 7
él DS/IOHANTY 22536/20 29.07.2024 VSGP(C)/2O650/201 7
:131 l\S/lOHANTY 22538/20 29.07.2024 YgP(C)/lloouzoz 7
il ;EEERA 53540/20 29.07.2024 |CRLMP/1022/2024 |7
L1 [S.MOHANT |63541/20 |pq o9.2024 [17(C)/11001/202 |,
él ggizgRA g2542/20 29.07.2024 [BLAPL/6972/2024 |10
DORA
IS ry |2743720 |20.07. 2024 [TP(C)/10821/202 |,
él l\S/IOHANTY 22545/20 29.07.2024 WP (C)/2620/2021 |7
él ;OHANTY §2546/20 29.07.2024 |CONTC/6462/2021 |7
1208 [83547/20 g 07,2024 [T (O)/11568/201 |,
12 I\S/IOHANTY 2131548/20 29.07.2024 2P<C)/11567/201 7
;2 ;OHANTY 22549/20 29.07.2024 [WP(C)/9126/2018 |7
22 ;OHANTY 32550/20 29.07.2024 [WP(C)/9124/2018 |7
4112 DS/IOHANTY 22551/20 29.07.2024 |CONTC/2029/2018 |7
éz EOHANTY 52552/20 29.07.2024 |CONTC/1126/2018 |7
1208 oy [525%4/20 g 07,2024 [TR(C)/11565/201 g
%2 DS/IOHANTY 2131556/20 29.07.2024 VgP(C)/HSM/ZOl 7
éz EALLICK 22560/20 29.07.2024 |CONTC/1669/2023 |10
32 ﬁéEARANA 22561/20 29.07.2024 |CONTC/6692/2021 |10
33 EéEfRAY 22562/20 29.07.2024 |CONTC/95/2018 |10
13 EéEANTA 52564/20 29.07.2024 |CONTC/1100/2016 |10




13 B.K. 63565/20
> |ROUTRAY |24 29.07.2024 |CONTC/752/2010 |10
23 P. NAYAK 52567/20 29.07.2024 |CONTC/168/2020 |10
13 |S.K. 63570/20
4 |sanoo 24 29.07.2024 |CONTC/612/2019 |10
13 |N.K. 63573/20
5 |ROUT 24 29.07.2024 |CONTC/145/2019 |10
L3 S.BUDGAT 163574720 1,9 07 2024 |coNTC/568/2019 |10
6 |A 24
13 |N.R. 63575/20
7 |pANDA 24 29.07.2024 |CONTC/460/2019 |10
13 R.K. 63576/20
8 |SAHU 24 29.07.2024 |CONTC/8153/2023 |10
13 N. 63577/20
9 |MALLICK |24 29.07.2024 |CONTC/1681/2023 |10
14 |N. 63579/20
0 IMaLLIcK |24 29.07.2024 |CONTC/1679/2023 |10
14 |N. 63580/20
1 annick |24 29.07.2024 |CONTC/1677/2023 |10
14 Ip Bastra (93581720 |59 07,2024 PBLAPL/5139/202 |,
2 24 4
14 |N. 63582/20
3 |MALLICK |24 29.07.2024 |CONTC/1674/2023 |10
14 |N. 63584/20
4 |MALLICK |24 29.07.2024 |CONTC/1673/2023 |10
14 |N. 63585/20
5 |MALLICK |24 29.07.2024 |CONTC/1672/2023 |10
SAROJ
o [xoMnR 03586720 155.07.2024 we (C) /9651/2023 |10
6 24
DAS
14 |s. 63587/20
7 IMOHANTY |24 29.07.2024 |CMAPL/241/2021 |10
14 |S.K. 63588/20
8 |SWAIN 24 29.07.2024 |CRLA/417/2016 |10
14 |A.K. 63589/20
L5 1o Bartk (23590720 |59 07,2024 PBLAPL/6952/202 |,
0 24 4
15 | samoo (63593720 | g 9 ,0p4 ABLAPL/14803/20 |
1 24 23
| | |Total |1226

NIC




